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GOVERNMENT OF INDIA
. MINISTRY OF FINANC
( DEPARTMENT OF REVENUE )

NEW DELHI: DATED, [the /7 th January, 1987,

ND?%FICATIDN
;!I - ]

No. 7218  OF .N0.197/155/84-1T(A1): 1In nxﬁrciso of the powers
sonfarred by clause (iv) of subesention (23C) of Ssction 10 of
ths Incoms=tax Act, 1961 (43 of 1961), ths| Central Govsrnment
hereby notifies kB Lions Homs Por Aging Blind, Puns® for the
purpose of the said clause for the assssem s 1981-82

te 1986-87,

bt y

( VIPATHI| )
DEPUTY SECRETARY.T0 THL GOVERNMENT OF INDIA

To
The Manager,
Government of India Press,
Ring Road, Mayapuri Industyial Area,
(Near Rajouri Garden), New Delhi.

Copy tot=

1. The Hony. Treasurer, NAS Lions Home foy Aging Blind, Suddsr
Baug, 0ld Khandala Road, Khandala, Puni.
2. The Eommissiancr of Income-tax, Bombay [City«~IV, Bombay with
rsf, to his letter No,BC.TC/289(57)/64485 dated, S=6-1985,
3. All Commissioners of Income-tax,
4., Uirsctors of Inspection(IT)/(R&3)/(P&PR)/(Inv.),New Delhi,
5.Director of 04M Services(Income-~tax),1st [floor, Afwan-s=~Ghalib,
Mats Sundri Lanw, New Celhi (5 copies),
6. All Officers & Sections of I.T.Wing of [C.8.0.T.,New Dsihi.
7. Comptroller & Auditor General of India, Neuw Delhi(20 copies).
8. Bullstin Section of Dte, of Inl.(RS&PRaLN¢u Delhi {5 copies

9. Director of Training, IRS, Natfonal Academy of Direct Taxes,
Staff Collegs, Nagpur (5 copies),

10, Shri P.K, Kartha, Joint Secrstary, Ministry of Law, Justice &
Company Affairs(Deptt. of Legal Affairs), New Delhi,

11. Dirsctorats of Inspsction, Printing & Plblication, 2nd Ploor,
Hans Bhawan, B.S,Zafar Marg, New Delhi (S copies),

12, 0.3.0.(Legal), 4th floor, Supsr Bazar Bluilding, New Dslhi,

( Mrs,V,|RAMAKRISHNAN )
SECTION OFF ICER,




